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CE%TEA{ ADMINISTRATIVE TRIBUNAL

PRINCIPAL BERCH

C.P. No.82/2006 in
G.A. No.2601/2004

New Delhi this the 21% day of September, 2006

Hon'hle Shri V.K. Majetra, ice Chalrman (A}
don'ble Shri Mukesh Kumar Gupta, Membper {J}

Smt. Ved M.Rao

yiio Shii MK, Madhav Rao
R/o A-26, Pandara Foad,
new Dethi-110003.

(By Advocate: Shri 8.Y. Knan)
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Versus

1. Shri 8.K. Arora & Ors.
Secretary,
Mfo Information & Broadcasting
Govt. of India, Shastri Bhawan,
new Delhi-110001. )

2. Mr. S.P. Gaur,
Secretany,
tinion Public Senvica Commission
Shahjahan Road,
New Deatil-110001.

K.8. Samma

Chief Executive Officer

orasar Bharti, PTi Building,
_ Mew Delhl.
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* {By Advocate: Shii S.M. Anfy

-Applicant

-Respondents

ORDER (Oral}

Hon'ble Shri VK. Maf

ofra Chalrman (&

Admiitedly, applicant has; given an undertaking to the High Court in the

Vijrit Patition that the Contempt Petition pending before the Tribunal shall not be

prassed {for the prasent). As such, Contempt Petition is disposed of with fiberty

to the applicant to revive it at the appropriate timea as per the decision of the High

Court.
{}Mukesh Kumar Gupta}
Member (J}
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(VK. Majotra}
Vige Chalrman (R)



